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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 13.07.2022 (WEDNESDAY) 

COURT –II (VIRTUAL MODE) 
 

10:30 AM 

 
In the Court of Hon’ble Mr. Justice Rakesh Kumar, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

   For Admission (Fresh Case) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Competition App. 

(AT) No. 23 of 

2022 

 

Rajendra Khare  

Vs. 

Information Systems Audit & Control 

Association, Inc [ISACA Inc] & Anr. 

 

Rajendra Khare  

 

Rohan Arora 

Anuj Berry 

Anusha Ramesh 

Aryan Agrawal 

 

 

   For Admission (After Notice) 

2.  Comp. App. (AT) 

(Ins) No. 578 of 

2021 

Surendra Singh Hada & Ors. 

Vs. 

Arfat Petrochemicals Pvt. Ltd. 

 
With 

Pankaj Jain Arvind Kumar Gupta 

3.  Comp. App. (AT) 

(Ins) No. 803 of 

2021 

 

Arfat Petrochemicals Pvt. Ltd. 

Vs. 

Surendra Singh Hada & Ors. 

 

Henna George Pankaj Jain 

Aman Shankar 

4.  Comp. App. (AT) 

No. 38 of 2021 

 

 

Pr. Commissioner of Income Tax 

(Central)-3 

Vs. 

Bhavyam Fabtrading Ltd. & Ors. 

 

Vibhooti Malhotra Abhishek Nahta 

Rishabh Sachdeva 

5.  Comp. App. (AT) 

No. 46 of 2022 
 

 

Sushil Kukreja 

Vs. 

Registrar of Companies, Chhattisgarh 

 

CS Ruhul 

Parsrampuria 

 

 

   For Hearing 

6.  Comp. App. (AT) 

(Ins) No. 743 of 

2020 & I.A. No. 

2937 of 2020  

 

 

Arvind Garg  

Liquidator of Carnation Auto India Pvt. 

Ltd. 

Vs. 

Jagdish Khattar & Ors. 

 

Arvind Garg Mukund Rawat-R1, 

R2, R3, R7, R11, R13, 

R14 & R16 

Niharika Nagrath-R6 

Antony R. Julian-R4, 

R5 & R10 

Satyendra Kr. Rai-R9 

7.  Comp. App. (AT) 

(Ins) No. 102-104 

of 2021 

 

Innoventive Ventures Ltd. 

Vs. 

Dhinal Shah 

Liquidator of Innoventive Industries Ltd. 

& Ors. 

 

Shiv Kr. Suri  Pooja Mahajan-R1 

Chandu Laxman 

Chavan-R2 & R3 
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8.  Comp. App. (AT) 

(Ins) No. 435 of 

2021 

 

Muktar Shamsuddin Shaikh 

Vs. 

SREI Equipment Finance Ltd. & Anr. 

Meghna Rao  Anushree Kapadia-

R1 

Anup Kr. Singh-R2 

9.  Comp. App. (AT) 

(Ins) No. 471 of 

2021 
 

Ravi Sharma 

Vs. 

Nilesh Sharma 

 

Ms. Eshna Kumar Varsha Banerjee-R1 

Nilesh Sharma 

10.  Competition App. 

(AT) No. 19 of 

2018 

 

Dilip Gaur 

Vs. 

Competition Commission of India 

 
With 

Nisha Kaur Uberoi Bindu K. Nair 

11.  Competition App. 

(AT) No. 20 of 

2018 

Rajeev Gopal 

Vs. 

Competition Commission of India 

 
With 

Nisha Kaur Uberoi Bindu K. Nair 

12.  Competition App. 

(AT) No. 21 of 

2018 

Sanjay Kumar Verma 

Vs. 

Competition Commission of India 

 

Nisha Kaur Uberoi Bindu K. Nair 

13.  Competition App. 

(AT) No. 55 of 

2018 

 

Hetero Healthcare Ltd. & Ors. 

Vs. 

Competition Commission of India & 

Anr. 

 
With 

Bina Gupta Samar Bansal  

(R-CCI) 

14.  Competition App. 

(AT) No. 75 of  

2018 

Tapash Ranjan Paul & Ors. 

Vs. 

Competition Commission of India & Ors. 

 
With 

Nisha Kaur Uberoi Pankaj seth (R-CCI) 

15.  Competition App. 

(AT) No. 76 of 

2018 

 

Glenmark Pharmaceuticals Ltd. 

Vs. 

Competition Commission of India & Anr. 

 
With 

Nisha Kaur Uberoi Samar bansal (R-

CCI) 

16.  Competition App. 

(AT) No. 77 of  

2018 

B.M. Thakkar & Co. 

Vs. 

Competition Commission of India & Ors. 

 
With 

Vaibhav Gaggar Samar Bansal (R-

CCI) 

17.  Competition App. 

(AT) No. 78 of  

2018 

Dakshay Thakkar 

Vs. 

Competition Commission of India & Ors. 

 
With 

Vaibhav Gaggar Samar Bansal (R-

CCI) 

 

18.  Competition App. 

(AT) No. 85 of  

2018 

Glenn M. Saldanha 

Vs. 

Competition Commission of India & 

Ors. 

 
With 

Nisha Kaur Uberoi Saurabh Mishra-CCI 
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19.  Competition App. 

(AT) No. 80 of  

2018 

M. Shrinivas Reddy Anr. 

Vs. 

Competition Commission of India & 

Ors. 

 
With 

Bina Gupta Pankaj Seth-R1 

20.  Competition. App. 

(AT) No.95 of  

2018 

Chemists and Druggists Association of 

Baroda & Ors. 

Vs. 

Competition Commission of India & 

Ors. 

 
With 

Anshul Narayan Samar Bansal 

21.  Competition App. 

(AT) No. 02 & 04  

of 2019 

Divine Savior Pvt. Ltd. & Anr. 

Vs. 

Competition Commission of India & 

Ors. 

 
With 

Anshul Narayan Saurabh Mishra 

(R-CCI) 

22.  Competition App. 

(AT) No. 20-21 of 

2019 

 

Federation of Gujarat State Chemists 

and Druggists Association 

Vs. 

The Competition Commission of India 

& Ors. 

 

Gunjan Chowksey  Navdeep Singh 

Suhag-R1 

 

 

 

 

  Copy to: - 

                                                                                                             By order of Hon’ble Chairperson 

1. Notice Board                   -sd/-  

2. Website: www.nclat.nic.in                                                              Registrar       

http://www.nclat.nic.in/

